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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
8 VEER CHEMICALS GROUP COMPANIES (details provided in column no. 1 hereinbelow)

UNDERGOING CONSOLIDATED / GROUP CIRF, OPERATING IN REAL ESTATE SECTOR AT NEW DELHI
{Under sub-n ation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This Form G is being issued for 8 Veer Chemicals Group Companies (Veer Chemicals Private Limited, Honey Builders
Limited, Dolphin Buildwell Privale Limited, Concord Buildwel Private Limited, Limelight Realtors Privale Limited, Crimson
Infrastructure Private Limited, Symphony Realtors Private Limited and Anjaney Developers Private Limited), undergoing
consolidated / group Corporate Insolvency Resolution Process (“CIRP") in accordance with the provisions of Insolvency and
Bankruptcy Code, 2016 and pursuant to the consolidation order passed by the Hon'ble National Company Law Tribunal, New
Delhi Bench, dated 18 July 2025 read with order dated 20 August 2025, in CP No. 81/ND/2025 in order to invite Expression of
Interest for submission of consolidated Resolution Plan for & Vieer Chemicals Group Companies.

SL. RELEVANT PARTICULARS
1. |Name of the corporate | Details of the 8 Corporate Deblors undergoing consolidated! group CIRP, are as under:
debtar along with Name of Corporate Debtor PAN CIN
PANS CIN'EEPND. | e Chemicals Privale Limited ARACVOTS68 | U74899DL1889PTCO37850
Honey Builders Limited AABCH3421Q0 | U45203DL2001PLC113154

Dolphin Buildwell Private Limited AACCD1999E | U45201DL2005PTC137257
Concord Buildwell Private Limited AACCCTT29F | U45201DL2004PTC130093
Limelight Realtors Private Limited AABCLO3TSK | U45201DL2004PTC130519
Crimson Infrastructure Private Limited| AACCCE243J | U45201DL2005PTC137256
Symphony Realtors Private Limited AAJCSE913Q | U70101DL2004PTC126802
Anjaney Developers Private Limited AAFCAZTTIC | U45201DL2005PTC137254
(together referred to as “8 Veer Chemicals Group Companies”)

2. | Address of the registered office D-109, Pocket D, Mayur Vihar, Phase |, East Dethi, Delhi-110091
3. | URL of website https:/iveerchemicals.cirp.in
4. | Details of place where majority of fixed Village Mohammadpur Gujjar and Sohna, Gurgaon, Haryana

assels are located
5. | Installed capacity of main products! services | Please refer detailed invitation for expression of interest (*IEOI"),
available at. hitps:/ hemicals.cirp.in

6. | Quantity and value of main products/ services | Mot Available

sold in last financial year
T. | Number of employees/ workmen NIL

8. | Further details including last available financial | Details have been made available at: hitps:/iveerchemicals.cirp.in
statements (with schedules) of two years,
lists of creditors are available at URL:

9. | Eligibility for resolution applicants under The resolution applicants must be eligible under Section 294 of the
secfion 25(2)(h) of the Code is available Insolvency and Bankruptcy Code, 2016.
at URL: Please refer detailed invitation for expression of interest (“IEOI”),

available at: hitps:fveerchemicals.cirp.in
10.| Last date for receipt of expression of interest | 30 January 2026
11.| Date of issue of provisional list of prospective | 09 February 2026

resolution applicants

12.| Last date for submission of objections to 14 February 2026
provisional list

13.| Date of issue of final list of prospective 24 February 2026°
resolution applicants

14.| Date of issue of information memaorandum, 28 February 2026
evaluation matrix and request for resolution
plans to prospective resolution applicant:

15.| Last date for submission of resalution plans 30 March 2026*

16.| Process email id to submit Expression of cirp.veerchemicals@gmail.com
Interest
17.| Details of the Corporate Debtor's registration | Mot Available
status as MSME
“These timelines are subject to the i lusion to be granted by Hon'ble NCLT for completion of CIRP and
shall remain subject to modification by the CoC.
Sd-
Sapan Mohan Garg

Resolution Professional of

8 Veer Chemicals Group Companies undergoing Consolidated / Group

Corporate Insolvency Resolution Process (CIRP)

IBEI Regn. No.: IBBI/IPA002/IP-N00315/2017-18/10803

Reaqisterad email ID with IBBI: sapan10@yahoo.com; AFA valid up to 31-Dec-2026

Date: 13.01.2026 Address and e-mail to be used for correspondence: C- 621, 6th Floor, Tower C, Ithum,
Place: Noida Plot No. A-40, Sector 62, Noida, UP - 201301 Email ID: cirp.veerchemicals@gmail.com;
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
8 VEER CHEMICALS GROUP COMPANIES (details provided in column no. 1 hereinbelow)

UNDERGOING CONSOLIDATED / GROUP CIRF, OPERATING IN REAL ESTATE SECTOR AT NEW DELHI
{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This Form G is being issued for 8 Veer Chemicals Group Companies (Vieer Chemicals Private Limited, Honey Builders
Limited, Dolphin Buildwell Private Limited, Concord Buildwell Private Limited, Limelight Realtors Private Limited, Crimson
Infrastructure Private Limited, Symphony Realtors Private Limited and Anjaney Developers Private Limited), undergoing
consolidated / group Corporate Insolvency Resolution Process (“CIRP") in accordance with the provisions of Insolvency and
Bankruptcy Code, 2016 and pursuant to the consolidation order passed by the Hon'ble National Company Law Tribunal, New
Delhi Bench, dated 18 July 2025 read with order dated 20 August 2025, in CP No. 81/ND/2025 in order to invite Expression of
Interest for submission of consolidated Resolution Plan for & Vieer Chemicals Group Companies.

SL. RELEVANT PARTICULARS
1. |Name of the corporate | Details of the 8 Corporate Deblors undergoing consolidated! group CIRP, are as under:
debtar along with Name of Corporate Debtor PAN CIN
PANS CIN'EEPND. | e Chemicals Privale Limited ARACVOTS68 | U74899DL1889PTCO37850
Honey Builders Limited AABCH3421Q0 | U45203DL2001PLC113154

Dolphin Buildwell Private Limited AACCD1999E | U45201DL2005PTC137257
Concord Buildwell Private Limited AACCCTT29F | U45201DL2004PTC130093
Limelight Realtors Private Limited AABCLO3TSK | U45201DL2004PTC130519
Crimson Infrastructure Private Limited| AACCCE243J | U45201DL2005PTC137256
Symphony Realtors Private Limited AAJCSE913Q | U70101DL2004PTC126802
Anjaney Developers Private Limited AAFCAZTTIC | U45201DL2005PTC137254
(together referred to as “8 Veer Chemicals Group Companies”)

2. | Address of the registered office D-109, Pocket D, Mayur Vihar, Phase |, East Dethi, Delhi-110091
3. | URL of website https:/iveerchemicals.cirp.in
4. | Details of place where majority of fixed Village Mohammadpur Gujjar and Sohna, Gurgaon, Haryana

assels are located
5. | Installed capacity of main products! services | Please refer detailed invitation for expression of interest (*IEOI"),
available at. hitps:/ hemicals.cirp.in

6. | Quantity and value of main products/ services | Mot Available

sold in last financial year
T. | Number of employees/ workmen NIL

8. | Further details including last available financial | Details have been made available at: hitps:/iveerchemicals.cirp.in
statements (with schedules) of two years,
lists of creditors are available at URL:

9. | Eligibility for resolution applicants under The resolution applicants must be eligible under Section 294 of the
secfion 25(2)(h) of the Code is available Insolvency and Bankruptcy Code, 2016.
at URL: Please refer detailed invitation for expression of interest (“IEOI”),

available at: hitps:fveerchemicals.cirp.in
10.| Last date for receipt of expression of interest | 30 January 2026
11.| Date of issue of provisional list of prospective | 09 February 2026

resolution applicants

12.| Last date for submission of objections to 14 February 2026
provisional list

13.| Date of issue of final list of prospective 24 February 2026°
resolution applicants

14.| Date of issue of information memaorandum, 28 February 2026
evaluation matrix and request for resolution
plans to prospective resolution applicant:

15.| Last date for submission of resalution plans 30 March 2026*

16.| Process email id to submit Expression of cirp.veerchemicals@gmail.com
Interest
17.| Details of the Corporate Debtor's registration | Mot Available
status as MSME
“These timelines are subject to the i lusion to be granted by Hon'ble NCLT for completion of CIRP and
shall remain subject to modification by the CoC.
Sd-
Sapan Mohan Garg

Resolution Professional of

8 Veer Chemicals Group Companies undergoing Consolidated / Group

Corporate Insolvency Resolution Process (CIRP)

IBEI Regn. No.: IBBI/IPA002/IP-N00315/2017-18/10803

Reaqisterad email ID with IBBI: sapan10@yahoo.com; AFA valid up to 31-Dec-2026

Date: 13.01.2026 Address and e-mail to be used for correspondence: C- 621, 6th Floor, Tower C, Ithum,
Place: Noida Plot No. A-40, Sector 62, Noida, UP - 201301 Email ID: cirp.veerchemicals@gmail.com;
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